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SUPPLEMENTARY DEMANDS
FOR GRANTS

. THE MINISTER OF STATE
IN THE DEPARTMENT OF EX-
IN THE MINIS-
TRY OF FINANCE (SHRI ‘B.
Vice-Chair-
man, T beg to lay on the Table a
‘statement regarding the .gecond
"Batch  of Supplementawy De-

-mands for Grants (General) for

the year 1989-90.

—

INSURANCE BU-
(NATIONALISATION)
BILL, 1989—

SINESS
‘ AMENDMENT
Contd.

~ SHRI RAMESHWAR THAKUR
(Bihar): Mr. = Vice-Cuairman, 1
have great pleasure in support-.
ing the General Insurance Busine
Amend-
ment Bill, 1989. ' This was one ot
the Bills which have been pend-
ing since the last two Sessions and.



